
OFFXCE OF THE PRMCEPAL DISTRICT & SESSKDNS JUDGE
l"ét'.}RT§-i [$373337 I R01-lib}! COURTS 1 DELI-ll

ORDER

in order to ensure equal opportunity amongst lllletropoliten Magistrates 81 Civil Judge oi
North District for expedious disposal of cases and due to acute shortage of Sr. PAslPAs in Norih
District, the below mentioned additional Sn P/is/’PAs posted in the Courts of llilllls & Civil Judge are
hereby withdrawn and deployed on monthly rotational basis, in the following manneri-
i

~.~;.:;u:1 5

Sr. = Name of Additional Name of -Judicial 0fiicerslCouris where Additional Sr. PAsIPAs are

, é October 2023 é November 2023 December 2023 .

1 Ms Monika Raheje, Ms. Jyoti Nain, Sh. Tushar Gupta, lvls. Jyoii Nain,
' ‘EC-45407900 MM-07 MM-O4 iMlv‘i—O7

2 58h. Mohan Gupta Sh. Saurabh Goyal, jSh. Rinku Jain, ‘Sh. Sauraioh Goyei, ‘}
A ~ r EC-92112520 ,Ml\fl—lJ5 lvilvi-Oi wines
‘ 3 A Ms. Sunaine Sh. Ajay Narwei, fills. Neha Pandey, Sh. Ajay Narwel, l1
, " ‘EC-43414589 iviivi-02 iviivl-U6 »wilvr~o2 .

4 Sh. Pramocl Kumar us. Preeti, sit l-limanshu lvls. Preeti, ‘A
é ‘ ;EC-3:-i-'$29l46 glvllill (Manila Court-Oi) ,Sehloth_ MM-03 lmwi (llllahila Court~0i)
1 l, Ms. Bhawna Rani jlvls. Niclhi Chitkara, Sh. Pritu Ra}, Ms. Nidhi Chitkara, T

V No. Sr. PAsIPAs T, Deployed on Monthly Rotational Basis. "=

rk 5‘ rec-r02-84401 g-ll-ll-Ni (lvlah-ila-Court-(12). ‘.CivilJudge Llvllvl (Mahila Court-02) 1
it is further directed that in case of official exigencies, the aforementioned Sr. PAsiPAs can

be withdrawn to meet ihe requirements received from the Courts, wigs no PA is available on any
particular day. ,

R

4‘ Q

a.cl.,5”"{"L/in
($EEl’v§J'A liliAll\ll)

Principal District & Sessions Judge
§;,,;\ éq 5,»; _ North Distnct-. Rohini Courts: Delhi.

{X s .-. _

No. F2i\i(2)/Admnnse/(nmnilnc/2o2s Dated, Delhi the ”i'l°“ilt==*{ ll
Copy forwardeci for information and necessary action to :-
‘l. The Lcl. Principal Distnci & Sessions Judge (HQ), Tis Hazari Courts, Delhi.
2. The Lo. Judicial Officers concerned, North District, Rohini Courts, Delhi.

The DDO, Accounts Branch, North District, Rohini Courts, Delhi.
The Sr. AO.llAOJlBranch lmcherge, Aoministreiion—l, Tis Hazeri Courts, Delhi.
The Sr. AOJIAOJ/Branch in-charge, Administration-l, North District, Rohini Courts, Delhi.
The Official concerned, North District, Rohini Courts, Delhi.
The Dealing Oifi’cial', Admn. l", Personal File & ACR Seat, "fie Hazari CoilT‘i‘s.. Delhi.

8. The Web-Site, Computer Committee, Rohini Courts, Delhi.
/§T The Vl{eb§ite, Computer Committee, Tis Hazari Courts, Delhi.

ii}. l The Facilitation Center, Rohini Courts, Delhi.
ii. The Record Officer, (RTl), North District, Rohini Courts, Delhi.
12. The Dealing Official, Layers Seat, Admn. l, lis Hazari Courts, Delhi.
1.3. The Branch in-Charge, R & l Branch, Rohini Courts, Delhi for uploading in LAYERS.
T4. Personal Oifice of the undersigned-.
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Principal District s Sessions Judge
North District: Rohini Courts : Delhi.
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Sub:- Deployment of PAs in the Court of Ld. illletropoiiian llllagistraies & Civil Judge.

‘dide Transfer Order ll-lo. 68951-5955l1Aclm-n~l1P&TfHQsf2023 dated 16.09.2023 of Ld. Principal
District & Sessions Judge (HQs), Tis Hazari Courts, Delhi. O2 PAs earlier posted in the Court of Sh. Himanshu
Sehloth, Ld. MM-O3 and Sh. Saurabh Goyal, Lcl. MM-05 have been withdrawn.

2. All the Magisterial Courts of North District are having huge oendency of oases and only 05 courts out
of 10 Courts are presently provided with additional PAs. Whereas, various requests are being received in this
office from the said Courts (where only 01 PA is posted) for providing additional PA but due to shortage of PAs
in North District, the requirement cannot be fulfilled. i " I
3. l-n order to provide equal opportunity in disposal of casa to all the Ld. Judicial Officeis of North
District Lo. Principal District & Sessions Judge (North) has directed that the services of additional PAs
presently posted in the Court of Sh. Tushar Gupta, Ld. MM-O4, Sh. Pritu Ra}, Ld. Civil Judge, Ms. Jyoti Nain.
Ld. MM-O7, Sh. Ajay Narwal. Lcl. MM-02 and Ms. Preeri, Ld. MM (Mahlla Couri—02) may be utilized by
deploying them on monthly rotational basis, in the following manneri-

1
_ Sr. _ Name of Additional A Name of Judicial Oficersmourts where Additional Sr. P1-‘~s1PAs are
‘ No. 3 Sr. PAsIPAs I Beploryed on Monthly Rotational Basis.

‘Q October 2323 _ ~ November 2923 i Decemiaer 2823 ;
1. Ms. lvlonlka Raheia, ilvls. Jyotiblain, Sh.Tushar Gupta. liMs.JyotiNain. h

~ EC-454-07900 - Ld. MM-D7 .Ld. MM-04 ‘Lo. lvllvl-07
f 2. Sh. lvlohan Gupta j Sh. Saurabh Goval, ': Sh. Rinku Jain, lS'h. Saurabh Goyal, l
i l EC-92112520 Y Ld. MM-05 il_d. MM-81 - Ld. MM-G5. ll 1 ‘

§ 3. j Sunaina AjayNarwal, ~Ms. Neha Pandey, 1‘ Sh. Ajay l\Iarwai,
"' 1‘ EC43414589 1 Ld. MM-02 '1 Lcl. l\:'l"l\al-=06 1 Ld. -ivl-M-G2 I

4. 2 Sh. Pramod Kumar §Ms.Preeii,Ld.lvli\1i(lvlahila jsh. l-limanshulm il\!ls.F‘reeti,Ld. ivrv 3- so-s442s14s iCourt—G1) isehloih, Ld. MM-03 ‘l(l\'lahila Court-01) ;
= 5. Ms. Bhav-1naRani Ms. Nidhi Chiikara, ShPriiu Raj. zlvls. NldhiChitl-zara, i
= ~ EC-?{}28-M431 .s.<s.iviivl (lillahila Court~0?.} ;|Ld.Civil Judge 1Ld.l\IlM{Mahila Court-02)
4. However, to meet daily requirements or the Courts (where no PA is available), 'PAs may he Wlfi"iEll’8\l‘L'l‘l
from the Courts (where Ld. Presiding Officers are on leave) and ln_case no PA is available then from the
running Courts of DJS Olficers where £32 Pas are available -on that alav.

in view of the above, if approved,

(A) the additional Sr. PAslPAs posted in the Court of Ld. MM & Civil Judge may be vviihdrawn and their
servims may be utilized by deploying them on monthly rotational D8538, as mentioned above (as at
para No. 3 above) AND
to meet daily requirements of the Courts (where no PA is available}, PAs may be withdrawn from the
Courts (where Ld. Presiding Officers are on leave) and in case no PA is available then from the
running Courts of DJS Oficers where 02 PAs are available on that day.

(B)

ny other appropriate oroerloirecrlion in the matter may kindlv be accorded =~""l '
I K11 Dealin Assistant

(C) . i &- ‘ -
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l}*1;{ii/V’/$1 , ‘ Admn.-ll25.D9.2023

Branch lmzlaarge (Admn.-1}.

Ld. Olfioer ln-Ch n.-l.
.1.

Gi.v¢‘7"L'?p
Ld. Principal Diftricl & Sessions Judge (Norih).
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